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of ladastrid L ectio n . The wttfk ofthe 
Committee is hi progress This question k 
also under coaiftatjoB of Hie Ministry of 

-'fitfbour.'' '

Distrib«tfe» of Food SMTitt Fair Price 
. ... Stops io Bnraland Urban Aron

2*08. SHRI P. NARASCMHA 
REDDY: Will the Minister of AGRI-
CULTURE be pleased to state :

intends to 
:«*Mt rural areas its 11m  

«ot«itry wherc due to limitations of food 
<|oae«̂ l3!̂ : arrangements'.

for distribution of food stuffs at fair pikes 
; jpvoyltfeidt; ■

the ether steps contemplated to ■ 
meet thcir need in sevcral large areas io the •

' ■ STATE IN THB ’ 
' <3>F A4QIUC?tJCTURiE
ANNASAHEB P SHfNDE) : (a) and (b). 
Yes» Sir; The State Governments have 
lifteady been advised to activate the public 
distribution of foodgrains through fair price 
shopŝ  opeo roow fair price shops especiaily 
in raral attd inaccessible areas and -increase 

; -mteUnis; ones, " The 
<Msneerned State* have also been '.asked' to 
undertake areview of the existing system of 
distribution offoodgrains to Adivasis in' 
tribal areas and formulate a suitable

views are stH! awaited.
, fonnatioBt uieir

Tamil Nadu coW on Urban Ceiling "

'iWftu ̂ ■ M namA .:■
of WORKS AND 

HOUSING bc pleased co state

Slate Government* ■ 
especially Tamil Nadu have expressed doubts 
on proposed urban ceiling legislation; and

, MINISTER OF STAT£ IN THB 
Mmsti&LY OF &EALTH AND FAMILY 
PtANNlNG AND fN THE MINISTRY 
O r WORKS AND HOUSING (PROF.

AT1X5PADHVAYA) : (a) and (b), 
Manipur, w

not . j * ' ' imttaated

^Nagaland'hlwi;;î .iniated: 
of a ceiiing oa irfban property is uot necet* 
sary and that, however, they will caifcfuttj' 
watch the development and inform the 
Governmentof Jndia whenever need strises 
for such action.:;.: ■

Tamil Nadii has intimated that the 
proposal,' being * commies; one, would have 
to be considered in all its aspects before a 
legislation is undertaken at State level or 
Central Level. They had also appointed a 
Committee to go into the matter. Theif 
fina> views are still awaited.

Manipur has intimated that the propos
ed legislation should not extend to the 
Tribal hill areas.

Pondicherry has intimated that they 
have no objection to the legislation being 
undertaken but would prefer to await the 
reactions of the Tamtinadu Government 
before they finalise their thinking,
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